‘uanZQZé .'12.192'. v
- CHANDAN. KUMAR. ..., sonasughtersire of .. AWADHESH. Y ADAY
80D Brrronnn yAWS, belonging to  BIAAR.MIDHAN_ SABHA. PATNA
service and presently working as . QFF1CE  ATTENDEAT. (SHELAR ). .......

give herein below the detalls of the assets (immowvable, movable, bank balance, etc.) of

mysell, my spouss and dependants*:

A, £ moy. ‘
{Assets in joint name indlcating the extent of foint cwnership will also have to be
given)
Br Description 8&if |  Gpouss | Dependant-1 | Depeadant-2 | Dependant-3
Mg, 9 | Name(s) Nama Name_ Ele. Name, |
{i) | Cash [1 o] | PaYANKA
: } kumaR 1

(I} | Deposits In ! i ean . i
Q'q/—_’/ Eaﬂkﬁ, ﬁmnﬂal '_‘}- WD':“ 51 m["“—"

\4 Institutions And |

Zh ,-—\f\"’_—‘ MNon-Banking ' —_ i,
Financial

1 Companies

M (i”} g:r B | et foi oy
0 b loﬂ/l Debentures and i
Shares in =t — ol s i
companies ; :

(iv) | Other financial
22 wgrsmmf |
‘.:b\('ﬂ/\g!f -Savlf'ags, LIC b =R T T TEE

_ Paolicies, etc

(v} | Motar Vehicles | PIOTOR et
(details of JHIT Fan ot e 25 B
i ) 9844 |-
?ﬁsbf-%" f&" : § ¥

I"oviy | Jeweliery (give -
details of 5 GRAM | 20 GRAN|
weight and Cold Chold — —_
vaiue) : |

{vii) | Other assets, : .
such as yailies bl $505 a d B TS S
of clalms § J
interesis ) , : _
Note: Value of Bonds / shares / Debentures as per the [atest market value in Stock
Exchange in respect of fisted companies and as per Dooks in the cese af non listed
companies should be given,

* Dependant here means a person substantially dependent on the income of the
employee. :

é)mﬁh s



(Noﬁa Propﬂ'ttes in jornt ommrsmp indicating the extert of joint ownership will
_aiso have to be Indicated)

8r.
&,

Deseription

Seif | Spouss

Q

i Agricuitural Land

-~ Location{s)
« Survey number(s)

| - Extent (Total
| miessurement) !
. -Current market value |

. Hame{s) |

"Dependant-1 | Dependant-2

Name

-Mame

Dependant-3
Etc. Hama

(i}

Mon-Agricultural Land
-~ Locatlen(s)

- Survey numberfs)

- Extent (Total
measuremant)
~Currgnt market value

!

{H1}

Buildings (Commercial ;

and residantial)
Location(s}

= Burvey fdoor
riumbser(s)

- Extent (Total
measurement)

- Current market
value

(iv)

Houses [ Apartments,
elc,

« Lacation(s)

- Survay fdoor
number(s)

- Extent (Total
measurement}

- Clurrent fmarket
value

|

{v)

Others {such as

intergst In property)

—_—

PP

i
i

2)

institutions and government dues:-

1 give herewn below the details of my fabilities / overdues to public financial

 [Neote 1 Please glve separate details for each tem)

Nﬁ.

Deseription

(3} [ () Loan
{11} Loans from financial

ans from Banks

Home & sddress of Banh /
Financksl Institutions(s} /

[ Amt‘rur:k nuuﬂmmg FTy

-

__Dapartment (=)

| institutions

(iil) Government Dues:
{a) dues to departments
dealing with govermmaent
| accommadation

(b} dues to departments
dealing with supply of

_water

[c) diies to departrnents
dealing with supply of
electricity




(d) dues to departments i
dealing with telephones i
(e} dues to departments
dealing with government = =
transport (inciuding
aircraft and helicopters) _ : - s
{f} Other dues, If any o

—_—

Sz > -

{b) {6) Income Tax including

surcharge [Also indicate

s ek v | GFSPKIFBLL
1 which Income Tax Raturm
flled. Give also Permanent 1

| Account Mumber (PAN)] .
(i} Wealth Tax [Also
Indicate the assessment

year upto which Wealth i
Tax retumn filed,] ; 3 el
(iiTy Sales Tax [Only in
case of proprigtary LS e
business] NEA : e
(iv) Property Tax s
€.
GBF/CPF/PRAN No, - {10l 55 £565 O‘ I

Gender :- t! m [ (A/F)

Date of Birth TG [1]0 219 |9 [0 ] wommmey
Class/Group - l"' G MJ A8
Cadre “ [BIHAR vidDHaNSABHA PATNAR |

(Full Name e.g. B.4.5.-Blhar Administrative Service,
B.5.5.- Bihar Secretariat Service etc.)

I hereby declare that the above details are true to tha best of my

knowledge and belief,
Signature M"iob,
Name of Employes: CHANDAN. J&UM’T&
Place: SPaTMA Designation: O.PFLCE ATTENDENT .. (-?“&P 6&) ;
Date: 06,02/ 2224.. pepartment: BIAAR VEDHAN. SABHA. PATHA
Kote: Please sign each page of the declaration. Asset t_lecsar.:mcn form
must be in A4 size white paper with computer typed (singie side)
in prescribed format.

ol uurar



